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DELHI VIDHAN SABHA

LIST OF BUSINESS

Lk gl '])i'esday, January 07, 1999/Pausa 17, 1918 (Saka)
¥ 4 2.00 P.M.
L ' QUESTIONS

(uestions as entered in separate list to be asked and
answers given.

2. LAYING OF PAPERS ON THE TABLE OF HOUSE

Shri Sahib Singh, Hon'ble (Chief Minister to lay on the
Table of the House papers as listed in annexure.

3, SPECIAL MENTION
Matters to be raised by Menbers as given in separate
list. i
4, PRESENTATION OF REPORT OF BUSINESS ADIVSORY COMMITTEE

Shri Ram Bhaj :
¥m. Purnima Sethi:

to present to the House the Thirteenth Report
of the Business Advisory Committee.

B o PRESENTATION OF THE REPORT OF THE COMMITIEE ON PRIVATE
VEMBERS ' BILLS AND RESOLUTIONS

Dr AK. Walia:
Shri Suraj Prasad Paliwal:

to present to the Illouse the Tenth Report of
the Coamittee on Private Menbers! Bills and
Resolutions. ‘

6. MOTION OF THANKS ON THE LT. GOVERNOR'S ADIRESS

Shri Swaroop [Lhand Rajan to move the following:-

“that this House express its heartfelt thanks
to: the Lt. Governor for the Address which he
has been pleased to deliver to the Legislative
Assenbly on the 06 January, 1997".
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SHORT DURATION DISCUSSION

Shri Deep Chand Bandhu:
Shri Nand Kishore Garg:
Shri Mewa Ram Arya:

to raise Short Duration Discussions on
the situatior‘ arising out of the closure  of
polluting and hazardous industrial units from
Delhi and shifting of industries fram Residetial
and Non-conforming Areas thereby affecting the
interests of lakhs of workers and small factory
owners .

P.N.GUPTA
SECRETARY



